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The Lok Sabha re-assembled after
[sh fora mare et Lunch at flve minutes past Fourteen
mmtmﬁnmhﬁ of the Clock.
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MR, SPEAKER: Mr. Yadav, I
just believe in what you have said
that you had just got up when the
House had adjourned, So, I am giv-
ing you an opportunity, but you
should be here at 5 minutes io 2 p.m.

13.05 hrs.

esThe Lok Sabha adjourned for Lunch
#iUl Fourteen of the Clock.

TEACHERS

MR. DEPUTY-SPEAKER: Mr.
R. P, Yadav.
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MR. DEPUTY-SPEAKER: What
else do you want, Mr. Naik?

SHR] B. V. NAIK (Kanara): Mr.
Deputy-Speaker, Sir, I really want to
make a brief submission within a
minute regarding the Cauvery Waters
dispute.

MR. DEPUTY-SPEAKER: That Is
all there in the paper.

SHRI B. V NAIK: That has been
discussed in the Rajya Sabha. But,
there is an impasse 1n the discussion
between the States of Tamil Nadu,
Karnataka as well as Kerala There~
fore, I would request that it should be
included in the Agenda in the form of
a Call Attention Motion.

MR. DEPUTY-SPEAKER: Not
now, Next Friday.

1408 hrs.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS-Contd.
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